
HIGH COURT OF JAMMU AND KASHMIR 
(ma of the Regl9tfar General at Jammu) ***** 

ORDER 

NO: 478 Datd: 18.03.2013 

I n  the interest of administration, the following 
transfers and posfings of Judicial Officers are hereby made: 

Sh. Shakti Kumar Gupta, President, Divisional 
Consumer Protection Forum, Srlnagar, is transferred 
and posted as Principal District & Sessions Judge, 
Kargil, vice Sh. Mohd. Ibrahim Wani. 

Sh. Mohd. Ibrahim Wani, Principal District & Sessions 
Judge, Kargil, is transferred and posted as I* 
Additional District & Sessions Judge, Baramulla, vice 
Sh. Kousar Ahmad Qureshi. 

3. kh. Kousar Ahmad Qureshi, 1' Addl. District & 
Sessions Judge, Baramulla, is transferred and posted 
Principal District & Sessions Judge, Kupwara, vice Sh. 
Shahzad Azeem. 

Sh. Shahrad Aaeem, Principal District & Sessions 
Judge, Kupwara, Is transferred and posted as Principal 
District & Sessions Judge, Budgam, vice Sh. Rashid Ali 
Dar. 

Sh. Rashid Ali Dar, Principal District & Sessions Judge, 
Budgam, is transferred and posted as Principal District 
& Sessions Judge, Baramulla, against available post;. 

Sh. Rajesh Kumar Abrol, Sub Judge, Leave Resetve 
Post, High Court Wing Jammu, is transferred and 
posted as Sub Judge, Url, vice Sh. Mohd. Ashraf Bhat. 

Sh. Mohd. Ashraf Bhat, Sub Judge, Url, is transferred 
and posted as Sub Judge/CJM, Shopian, vice Sh. 
Mohd. Rafiq Chak. 

Sh. Mohd. Rafiq Chak, Sub Judge, CJM, Shopian, is 
transferred and posted as Sub Judge/UM, Ramban, 
vice Sh. Khalil Ahmad Choudhary. . 



9. Sh. Khalil Ahmad Choudhar)r, Sub Judge/UM, 
Ramban, is transferred and posted as Sub Judge, 
Leave Reserve Post, High Court Wing Jamrnu, vice Sh. 
Rajesh Kumar Abrol. Sh. Khalil Ahmad Choudhary, 
shall look after the work of Coordinator, CPC. 

10. Ms. Sudesh Sharrna, Munsiff, Miranagar and Ms. Preet 
Simran Kour, Munsiff, Majalta, shall swap tttelr places 
of posting. 

By Order 

(Suresh Kumar ~harma) 
Registrar General 

Rlnclpl secmtary to Hm'bEc the ChlaP  just^^, Hlgh Court of JM, 
!5ecrebry Lo HiOF1We MW Chid Justicebion'bb Judges, W h  Court of JW, 

..... b r  br&mWtbn of HIS Lordship. 
Secretary to Govt., Dsptt. Of M A I  Clrll SQuetarlat, Jammu, 
F&@Wwr W$FI@RGQ, High CWR d XM, Jamrnu, 
R a g k t m  J u d H d ,  Hdgh Court d JW, Lmmu/Srlnagar, 

...., for 1-a-. 
A J l ~ ~ & ~ J u d g a r ,  
-brat, ~ w m r  ~ r a ~ t k m  ~ c ~ u r n ,  Srlnagar, 
l * A d d S . D W r k t & ~ J ~ , B a r a ~ ,  
!%b Ju&p/OM, S ~ W m b s n ,  
Sub 3u&p, Uri, 
S b  Judge, LRP, Hkgh Ccmt Wlng Janunw, 
MUM, Hmmgmr/Majatta 

.....for Intbmath 81 nm?ss%ry actJon. 
Inchmw NXC far uplosding the same on website. 

Regktrar General 

I-, . . 


